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(°J if so, when were such instructions sent 
and what action has been taken by 
BICP; 

(d) what are the names of combinations for 
which prices have been worked out and fixed 
by his Ministry; and 

(c) what was the earlier price of each and 
what is the price fixed? 

THE MINISTER OF PETROLEUM AND 
CHEMICALS AND PARLIAMENTARY 
AFFAIRS (SHR1 SATYA PRAKASH    
MALAVIYA): (a) to (e) 
Government has issued clarifications to 
Bureau of Industrial Costs and Prices stating 
that any combination formulation containing 
any price controlled drug will be under price 
control. After the promulgation of 1987 
DPCO guidelines were issued wherein it was 
stated that any combination formulation 
containing a non-scheduled rugd as a major 
ingredient will be outside price control 
provided Drug  Controller (India) certifies 
that non-scheduled bulk drug is major 
ingredient in that combination. Since Drug 
Controller (India) did not give any such 
certificate in respect of any of the combi-
nation formulations. all formulations 
containing scheduled drugs were considered 
as price controlled, and all the prices 
recommended by BICP after the promulg-
ation of DPCO 1987 were based on this 
principle. 

Provision of Staff Council in the Schemeof 
Joint Consultative    Machinery 

for.Kenclriya   Vidyalaya      Sangathan 

442. SHRI   ANAND   PRAKASH 
GAUTAM: 

SHRI SANTOSH KUMAR 
SAHU: 

SHRI  GURUDAS  DAS  GUPTA: 

Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT he pleased «o 
state: 

fa) whether it is a fact that a staff Council 
is provided in the scheme or Joint 

Consultative     Machinery     for     Kendnya 
Vidyalaya Sangathan; 

(b) if so, what are the details of the 
provisions and procedure that govern its 
formation; 

(cj whether there is any deadlock on the 
issue of formation of the Staff Council; and 

(d) if so, what are the details thereof and 
latest position in this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HUMAN RESOURCE 
DEVELOPMENT (SHRI     UHAGEY 
GOBARDHAN): (a) and (b, i Yes, Sir. The 
Scheme of Joint Consultative Machinery and 
its constitution that govern its procedure are at 
Annexure. [See Appendix CLVI, Annexure 
No. 19-A] 

(c) and (d) There is no deadlock on 
the issue of formulation of the Joint 
Consultative Machinery. However, there is 
lack of agreement regarding the number 
of representatives, of different associa 
tions. There has been no recent charge 
in   this  position. 

Setting up of Navodaya Vidyalayas in the 
country 

443. SHRI N. E. BALARAM: Will the 
Minister of HUMAN RESOURCE 
DEVELOPMENT be  pleased  to  state: 

(a) what are districts chosen to set up 
Navodaya Vidyalayas under the New 
Education Policy and at how many places the 
Vidyalayas have been set up; 

(b) what is the number of students and 
teachers in each of these schools; and 

(c) what is Government's policy regarding 
setting up of Navodaya Vidyayalas in the 
country? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HUMAN RESOURCE 
DEVELOPMENT (SHRI     BHAGEY 
GOBARDHAN): fa) to (c) The Scheme of 
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Navodaya Vidyalayas provides for the 
establishment of Navodaya Vidyalayas, on an 
average, one in each district of die country. 
So far 261 Vidyalayas have 

been established. A statement showing the 
number of students and teachers in each of the 
261 Vidyalayas is annexed. 

Statement Number of Students and 

Teachers in Navodaya Vidyalayas 
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12 3 4 

79 Kinnaur................................................................................  106 12 

80 Kangra .................................................................................  209 12 

81 Una             .........................................................................  225 12 

82 Hamirpur .............................................................................  139 10 
t 

/. & K. 

83 Pulwama ............................................................................... 133 13 

84 Kupwaral ..............................................................................  'I8 15 

85 Baramulla'l............................................................................  146 16 

86 Laddakh................................................................................  136 14 
 

87 Udhampur ............................................................................  211 19 

88 Rajouri ...............................................................  124 17 

89 Doda ....................................................................................  135 16 

90 Anantnag .............................................................................  96 9 

91 Srinagar ...............................................................................  38 9 

92 Badgaum..............................................................................  42 10 

93 Kathua .................................................................................  147 12 

94 Poonch .................................................................................  41 10 

95 3ammu..................................................................................  156 10 

96 Kargil .....................................................................................  40 8 
f 

Karnataka 

97 Bangalore.............................................................................  237 20, 

98 Ghikmangloor ......................................................................  255 19 

99 Kolar....................................................................................  264 20 
 

100 Mandya....................................................................... 272 19 

101 Raichur ................................................................................  268 14 

102 Shimoga ...............................................................................  267 16 

103 North Canara ..............................................................  l75 12 

104 Hassan .................................................................................  179 12 

105 Medikari... .................................................................................... 167 !1 

106 Bidar.; .................................................................................  199 12 
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[  2                                                                    3 4 

107 Gulbaiga 191 11 

108 Dharwad 198 12 

[09 Belgaum 204 12 

1 10 Bijapur  199 12 

111 Bellary  171 12 

112 Chitiadurga  197 P 

[13 Mysore 126 8 

114 Kerala  138 10 

115 Iddukki   286 18 

116 Pathnamthitta 279 19 

117 Kasargod 299 20 

118 Ernakulam                273 19 

119 Cannanore.  216 12 

120 Kottayam  214 12 

121 Calicut             217 12 

122 Trichur  145 10 

123 Palghai  146 10 

124 Mallapuram 
Lakshadweep 

              15 10 

125 Lakshadweep Madhya 
Pradesh 

 78 9 

126 Jhabua              15 17 

127 Tikamgarh 221 17 

128 Hoshangabad 217 16 

129 Jabalpur  240 19 

130 Raipur  274 19 

131 Panna.  217 19 

132 Narsingpur. 251 19 

133 Shivpuri 136 12 

134 Shahdol  133 12 

135 Indore 134 12 
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1 2    3 4  

136   Dewas ..................................................................................              174 1?  

137   Sagar.     160 12 - 

138    Sidhi.     126 12  

139   Rajanandgaon     210 12  

140   Damoh     125 12  

141    Mandsaur     162 II  

142   Bhind     206 12  

143   Bilashpur     189 12  

144   Seoni.     199 12  

145   Durg.     211 12  

146 Sehore 
147 Khargone 

    67 

121 

Q 
10 

 

148    Rajgarh     76 9  

149   Guna.     80 7  

150   Datia.     47 9  

151    Mureana     101 V  

152   Chatarpur.     84 10  

153   Dhar.  .  78 9  

Maharashtra   

154   Amravati ..............................................................................            343 20  

155   Nagpur ................................................................................. 260 21  

 19  

157   Latur............................................................................ . 257 18  

158  Gadchiroli.  256 19  

159   Nanded      263 18  

160   Osraar. abal.      273 19  

161    Ahmednagar      208 11  

162   Seed.      200 12  

163   Thane      ! 60 !2  

164   Dhule.      198 12  

165   Jalgaon      200 1?  

166   Nasik.      199 12  

167   Bhandara.      2G2 12  

168   Wardha      182 11  
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1          2   3 4  

Pondicherry 
198   Karaikal 

    267 19 

199   Pondicherry        274 19 

 

200   Mahe.        114 11  

201    Yanam        82 10  

Punjab 
202   Ludhiana 

       249 19  

203   Sangrur        263 20  

204   Faridkot        267 19  

205   Hoshiarpur.        197 11  

206   Amritsar        149 12  

207   Kapurthala.        88 9  

208   Ropar        53 7  

209   Patiala.        73 1  

Rajasthan 
210   Nagore 

       255 19  

211    Churu        261 19  

212   Banswara    •        202 19  

213   Udaipur        238 20  

214   Jaipur        240 19  

215   Bhilwara.        176 12  

216   Chittorgarh        177 12  

217   Jalore        186 12  

218   Sikar.        209 12  

219   Kota.        206 12  

220   Barmer        193 12  

221   Dungarpur.        151 12  

222   Ajmer.        191 12 1 

223   Jaiselmer.        195 11  

224   Jodhpur        123 10  

223   Sriganganagar        140 10 >

226   Tonk.        141 10  

227   Jalawar        113 10  

228   Alwar.        149 10  

229   Pali.        130 10  
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